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NOTIFICATION
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£.0. (E) 1In exercise of the poﬁers'cdnferred by clause
(238BB) of section 10 of the 'zncme.ft-.ax Act, 1961 (43 of
1961), the Central Govermment herébY enecifies the
Eurcoean Community International Institutional Partners

{ECIIP) scheme, 1993 as a scheme for the nurposes of
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